
OA-419/2002

New Delhi th,!, the 2Blh day of September. 2002.
Hon hie Dr. .A. Vedava iII, Msmber{J)

Sh. Janardhan Singh.
S/o Sh. Balvir Singh.
R/o Ga)! No.6, Sagarpur,
New DsIh i .

Applicant(through Sh. surihder Singh, Advocate)

1

Versus

Union of India through
Secretary
Ministry of Defence,
South B)ocJ<.
New Delhi-1 i..

Director General
Army Supply CorpsfASC)
ijena Bhawan, p.o. qho '
New Delhi-11.

The Comma.ndant.
210, FOL Depot,ASC.
Delhi Cantt..
New Delhi.

(through Sh. R.N. sihgh, Advocate.)

Dr. A. Vedavalll, MembeK^J

Learned counsel for the applicant
permission to withdraw this OA o •

Permission granted. OA
's dismissed as withdrawn.

^ fi/\^
(Dr. A. Vedava!Ii)

Member(J)
/yy/

Respondent;




